\ 2361 TEM No. 1C Court No. 1

(For Judgnent)
SUPREME COURT OF | NDI A
G vil Appeal No. 2390 of 2002

Vi t hal bhai Pvt. Ltd.
VS.
Uni on Bank of India
Date: 11/03/2005 This matter was called on for pronouncenent of
Judgnent t oday.
CORAM :
HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTICE G P. MATHUR

For Appellant (s) Ranesh Singh, Adv.

M

Ms. Bela Maheshwari, Adv.
M. Dipesh Aneja, Adv.

M

P L Khaitan, Adv.

SECTI ON XVI

Appel I ant (s)

Respondent ( s)

for Ms. OP Khaitan & Co., Advs.

For Respondent (s) M. Hemant Chaudhri, Adv.

M. Sanjeev Mal hotra, Adv.



RECORD OF PROCEEDI NGS

Hon' bl e t he Chi ef Justice pronounced the judgnent

of the Court.
(D. P. WALI A) (RADHA R BHATI A)
COURT MASTER COURT MASTER

(Reportabl e Judgment is placed on the file)



